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(Brief summary of proceedings)
Tuesday, 26 February 2019 / 07 Phalgun 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The House congratulated the Indian Air Force for destroying Terrorist Camps by conducting
Air Strike across LOC of Jammu & Kashmir Border on 26 February 2019. The House
expressed appreciation by giving a standing ovation.

The Chair greeted the Teachers of various Govt. Educational Institutions of Delhi in Visitors’
Gallery for their visit to witness the proceedings of the House.

Sh. Vijender Gupta, Hon’ble Leader of Opposition and other Members of BJP demanded that
they also be allowed to speak on the IAF attack.

The Chair stated that the House had already congratulated on behalf of all the Members.
Members of BJP came into the well of the House and started exchanging arguments with the
Chair and also disturbed the proceedings of the House.

They refused to resume their seats despite the Chair’s directions.

The Chair named Sh. Vijender Gupta, Leader of Opposition, Sh. Manjinder Singh Sirsa, Sh.
Om Prakash Sharma and Sh. Jagdish Pradhan, Members of BJP for their indecorous and
confrontational behaviour.

As they refused to withdraw voluntarily, they were escorted out by the Marshalls.

ANNUAL BUDGET (2019-20) :
Presentation of Annual Budget (2019-20) :

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual Budget of NCT of
Delhi for the Financial Year 2019-20.

Presentation of Demands for Grants (2019-20) :
Hon’ble Dy. Chief Minister presented the Demands for Grants for the Financial Year 2019-20.

Presentation and Voting on the Supplementary Demands (2018-2019):

Hon’ble Deputy Chief Minister presented the third and final batch of Supplementary Demands
for Grants for the Financial Year 2018-2019.

The Supplementary Demands were considered Demand-wise and passed by voice-vote.
Appropriation (No.1) Bill, 2019:

Hon’ble Deputy Chief Minister introduced the ‘Appropriation (No.1) Bill, 2019’ (Bill No. 01
of 2019) with the leave of the House.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

The Chair expressed appreciation for Sh. Manish Sisodia, Hon’ble Deputy Chief Minister for
allocating Budget of Rs.20 crore for automation of Delhi Legislative Assembly and Rs.14.50
Crore for Delhi Assembly Research Centre (DARC). He stated that both projects will help the
Hon’ble Members to discharge their constitutional duties more efficiently and establish Delhi
Legislative Assembly as a Model Green Legislative Assembly.

The Chair further stated that these measures would be of great help to the residents of Delhi as
it would result in orderly and transparent administration and proper monitoring various Govt.
projects.

The Chair adjourned the House upto 02.00 PM on Wednesday, 27 February 2019.

C. Velmurugan

26 February, 2019 Secretary
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